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Mr, Speaker: Now, Shri Madhu
Limaye has given two notices of
question of privilege.
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Mr, Speaker: All right, we will ad-

journ for lunch and meet again at
14.00 hours,

13.15 hrs.

The Lok Sabha then adjourned for
~ lunch till Fourteen of the Clock.

The Lok Sabha re.assembled after
Launch at Fourteen of the Clock.

[MR. DEPUTY-SPEAKER in the Chgir]

RE: CALLING ATTENTION NOTICE
(Query)

Some hon. Members rose—

Shri Nath Pai (Raipur): We have
written to you a letter. ... (Interrup-

8hri Nath Pai: We had given Call
Attention notice at 1 O'Clock....



Re. Calling JUNE

[ﬂ@o!—'\'o M]
{w Wt wgi ¥ g F WY # ww
¥ | xafay g wgd § fe xw e e
ww & agi fagm am wig e ¥ g
i ww A ¥ wleerw aamv ¥ 0

o wrw fagr&t Wl (waTw-
9 : SITER gy, AT gwry § fw
TOFX T & 39T 4T W7 %) 9 a9
e |

2943

Mr, Deputy-Speaker: As I said, I
share the anxiety of the hon. Mem-
- bers. I will ask the Minister céheern-
ed to make a statement.

Bhri Bal ®Raj Madhok (South
Delhi); This i= a guestion on which we
have been asking for a discussion.
We have given notice under rule 183
that some time should be allotted for
jt. It is our misfortune and it is
rather a matter of irresponsibility on
the part of the Government that on
such a vital issue, when the whole
country is agitated, they have neither
given us time nor have they made
any statement. Now, when the war
has broken out, there js nobody pre-
sent on the Treasury Benches, Is it
proper (Interruption).

The Minister of Law (S8hri Go-
vinda Menon): The wishes of the
House are being communicated to the
Minister concerned.

Mr. Deputy-Speaker: We will now
take up the other question which is
equally important.
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My submission is....
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sense that from the Israell side, it is
suid that fighting has already start-
el in gertain parts, and from the
Egyptian side it is said that Cairo has
buven bombarded. Now, we are in a

- fix and, therefore, you should direct

the Prime Minister to come iramed)-
ately and make a statement to the
House to allay our doubts.

Shri Nambiay (Tiruchirappalli):

Mr Deputy-Speaker: Mr. Namblar,
1 think, it shoulq satisfy all sections of
the House; we all of us share the con-
cern and the Minister has already sub-
mitted that he has communicated the
desire of the House to the Minister
concerned. What else do you want?

Shri Randhir Singh (Rohtak): We
agree with you. There should be a
statement by the Minisler.

Mr, Deputy-Speaker: I think, there
is unanimity on this question.

Shri H. N. Mukerfjee (Calcutta
North East): There ig a Call Atten-
tion notice on that. In the mean-
time, I think, the war has broken
out—that is the report—and it is very

£ fed
frinils

4
(e
¥
i
"



3945  Re. Calling JYAISTHA 15, 1888 (SAKA)

Attention

quarters, that ix, the

Affairs, the
Prime Minister, fhould have come
before the House at 2 O'Clock be-
chllse we

to know of it when we read the
telegram over there, Therefore, it is
wiry odd that Government does not
oome of its own wvolition before the
House and that you have to send
word to them and they would come
at their pleasure. 1f you say that they
have communicated to you that they
want a little time to come befure
Parliament with proper preparation,
1 can understand that. Otherwise,
QGovernment is acting in a ~manner
which is not proper.

Shri Nambiar: The news came as
oack as 11.30. It is already vory
late.

Mr. Deputy-S8peaker: All of us have
received the news with a cense of
shock. I agree with the hon. Mem-
bers. We share the voncern. (Inter-
Tuptions).

Shri Hem Barua: The Prime Min-
jster should come and make g state-
ment.

Shri M. R. Masanl (Rajkot): It s
wery proper that, when news of this
kind comes, there should be concern
in this House. But Government must
have time first of all to verify- the

Question of 2046
Privilege
Mr, Deputy-Speaker: What Mr.

Masani has observed it.. (Interrup-
tions).

8hri §. M. Banerjee: The Prime
Minister should come and make =
statement today. :

Mr. Deputy-Speaker: The members”
concern has been conveyed. 1 am aure
the spokesman of the Governmant
will come here soon ang certainly
meet the wishes of the House,

Bhri Nath Pai: We want you to
direet him, order him, command him,
summon him..

Shri Hem Barua: Please direct the
Prime Ministeyr to come.

Mr. Deputy-Bpeaker: Within half
an hour's time, the Minister of BEx-
ternal Affairs will be present here
and say whatever he has got to say.
The hon. members may please ve-
sume their seats, (Mmferruptions).

Shri Temneti Viswnnatham (Visa-
khapatnam): Will they come here in
response to the direction from you?

Mr. Deputy-Speaker: Mr. Lima;n.
14:12 hrs.

QUESTION OF PRIVILEGE
AGAINST The Hindustan
Hindi

ot wy ferd (§7Y) : ITEW
myrew, wror & fryar ofax ¥ oF
wware e —fed W ¥
fiars frawr 222 & wTad frdwrirerc
T EATH ISTAT WG § | Aot
£ gqaaram ¥ faars FrafesrcosT
qure ISAT T8 TE var | o
are el ¥ A Y wow s
qr, e ek S W IT A &
o g Wt ¥ I N qww v
Wt ey Wy w ey v ¢ el
ot srarere ¥ Rararrs vtk v e foily.
ag were gt ST AT AT 4



